3279 Wrigten Answeis

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DAR-
SHAN) : (a) The bridge under cons-
truction over Thana Creek does not
fall on National Highway No. 8 It is
being constructed by the Government
of Maharashtra as a State Project. The
bridge consists of 39 spans with an
overall length of 6024 ft., abcut 85 per
cent of the precast work comprising
precast girders, piles, sub-structure
units, etc.; the major part of the work,
has been completed. Pile driving for
the foundation of the first 23 spans,
and the launching of girders for 6
spans have also been completed, Pres-
tressing of deck slab for the six span
length is in progress.

(b) The bridge is expected to be
completed by 1969-70.

(¢) Information is being collected
from the State Government and will be
laid on the table of the House, as soon
as received.
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+[TERMINATION OF SERVICES
TEACHERS IN MADRaS

OF HINDI

1033. SHRI RAJNARAIN : Wil the
Minister of EDUCATION be pleased to
state :

(a) whether it is a fact that due to
the introduction of bilingual formula
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in Tamilnad (Madras), the services of”
all the Hindi Teachers have heen ter-
minated in that State;

(b) if so, what is the number of such
teachers and how many of them have
not been provided with alternative
jobs; and

(c) what are the details in respect of
the teachers, who have been given em-

ployment?]
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1+ [THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION
(PROF. SHER SINGH): (a) The
services of those Hindi Teachers who
could not be provided with alternative
employment by the State Government
are likely to be terminated.

(b) and (¢) The required informa-
tion is being collected from the State
Government and will be placed on the
Table of the Rajya Sabha in due
course, ]
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Written Answers

+[PAKISTANI PROPAGANDA IN RAMPUR,
U.P.

1034. SHRI GANESHI LAT CHAU-
DHARY : Will the Minister of HOME
AFFAIRS be pleased to state; -

(a) whether it is a fact that of late
Rampur district in Uttar Pradesh has
become the centre of Pakistani propa-
ganda ;

(b) whether it is also a fact that 1100
copies of the autobiography of Presi-
dent Ayub Khan were seized by the
police on the 27th July, 1968 in a raid
thereon the office of an Urdu daily
‘Maxim’; and

(c) if so, what steps have been taken
by the Government to check the Pakis-
tani propaganda in Rampur?]

NE-ETE AATAR { uew wAy (T e
qXOT (ER) ¢ (F) S AR, AW

(=) st g, =g, FME @
F AT 63, TEIR F ARITE GHIAT
FTIA &I GRT 312 T ARG gve dfear
FY G 468 F AT TF AW § F(T
FTIATEE

() = & I3t |

+[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKXLA):
(a) No, Sir,

(b) Yes, Sir. A case is under inves-
tigation under Section 63 of the Copy-
right Act, under Sections 3/12 Press
Registration of Books Act and under
Section 468 I. P. C.

(c) Does not arise.] T
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+[MERGER OF Naga REGION oF ManI-
PUR WITH NAGALAND

1035. SHRI SURAJ PRASAD : Will
the Minister of HOME AFFAIRS be
pleased to state :

{a) whether it is a fact that the
Nagas of Manipur have submitted a
memorandum to the Government of
India for the merger of Naga regicn of
Manipur with Nagaland; and

(b) if, so what decision has been
taken on the memorandum?]
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$[THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKIA):
(a) Government have received a memo-
randum from the Naga Integration
Committee, Manipur on the subject.

(b) Government are not in favour of
division of the existing Union territory
of Manipur.]

DEVELOPMENT OF TOURIST CENTRES IN
AssaM, MANIPUR AND NEFA

1036. SHRI G. BARBORA : Will the
Minister of TOURISM AND <CIVIL
AVIATION be pleased to state whether
Government propose to develop Kazi-
ranga Wild Life sanctuary in Assam,
Loghtak Lake in Manipur and the
Apatani Plateau of NEFA as tourist
centres?

+[ 1 English translation.



